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PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
following three Bills pamed by the
Houses of Parliament during the
current seasion and sssented to by the
Presiden$ since a report wes last made

:omtheﬂu-nmm December,

(1) The Isdisn Nursing Council
(Amendment) Bill, 108Y.

(2) The Cantonments (Exten-
l;:;' of Rent Control Laws) Bill,

$) e Indlin  Thlegrph
(Atsendihant) BIi, 1997.

VEGETABLE OILS AND ANTI-
OXIDANT

Shri V. P. Nayar (Qdilen): I am
raizsing this discussion as a result of
the unsatisfactory and incomplete
answers given to me for Starred
Questions Nos. 785 and 760 of the 3rd
December, 1037 by Shri A. P. Jain,
Minister of Food and Agriculture, and
1 am doing 80 to focus the attention of
the Government and this House omn
three points, namely: (1) the failure of
the Government of India to undertake
succesaful research in producing anti-
oxidants from indigenous and cheap
materials; (2) failure of the Govern-
ment of India to take adequate steps
to ensure that ghee and edible vege-
table oils do not get rancid and there-
by become poisonous; and (3) conti-
nuance of allowing imports of
materials badly needed by Indian
mdustry when such materials can be
produced on a commercial scale from
indigenous raw material.

1 am glad that you, Sir, occupy the
Chair now because 1 have seen how in
this House several times you have
fought for the cause of ghee in this
country.

1 would only submit that the hon.
Mnister who seems to be there to
answer me, and I, may be equally
1ignorant of anti-oxidants, and most of
the Members also may not understand
it. So I do Dot want to enter into the
realms of chemustry in this discussion,
and shall try to avold as many techni-
cal words &s possible.

One of my questions was whether
any anti-oxidant had been produced
in the Pusa Institute which emsured
the keeping quality of vegetable oils
and fats, and the answer was “yes”. 1
could have understood him there, but
he went on to say:

“Besinous extractives obtained
from one variety of the
Myristica seeds showed strong
antioxidant properties, but it
eannot be recommended for edible
ckis because of its high toticity s
indicated by preliminary trialy”
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This 13 where the Minister, I am
sorry to say, has been briefed un-
fortunately to tell something which is
aot true I we had to take the
Minister's statement, we must con-

cede—and I cannot do it—that
all the oils mn this country are
edible. It 15 not so Most of the

wils are not used only for edible pur-
poses. There are ever so many other
purposes for which o1l is used, such
a3 non-edible and industrial purposes,
in all of which the keeping quality of
the o1l is very necessary. And what
iés more, when the millions of our
cultivators who produce the oil take
the oil which they produce to the
market, they find that a particular
quality will get them a price, but if
the o1l goes rancid or if it goes bad
in any way, then the purchasers slash
down the price, sometimes by half,
and sometimes by three-fourths. In
a country like India which can rightly
claim to be the biggest producer in
the world for vegetable oils, certainly
the problem of keeping quality is one
of great significance

It 15 i1n this context that I have been
surprised to know from the Minister's
answer that what has been found out
in the Pusa Institute has certain toxi-
caty and cannot be recommended It
would mean thst the Minister and
those who briefed him thought that
the use of snti-oxidants was confined
only to the preservation of edible oils,
which is not a fact. As we Imow,
vegetable oils find their various uses,
for example, in the soap industry,
then in the cosmetics industry, in the
hydrogenation of oils, in the vanas-
pati industry and so on There are
even 30 many other industries which
1 do not want to list, where oils are
used for non-edible purposes I am
sure the Minister will also concede
that a very sizeable quantity of vege-
table oils is being consumed in this
country for non-edible purposes So,
where is the question of toxicity?

the Pus Institute, and all homour to
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these scientists who found it out,
because I find that even at this stage,
the test trials have revealed that this
anti-oxidant has ensured better keep-
mg quality of vegetable olls and fats
than the most competent of all the
anti-oxidants now being imported
mnto this country, one of them being
specifically referred to as B.TH. or
butylated hydroxyl toulene. I know
that firms of foreign origin operating
1n this country much to the detriment
of our economy, like the Imperial
Chemicals have a monopoly on such
items What we want t0 know is
what steps Government have taken
to break these monopoles? I am sure
Government will not have any figure
to show us how much we import of
this material As a matter of fact,
this is required not merely for the
vegetable oil industry, but it is also
required, I am told, for the petroleum
industry Again, it is also required
by the rubber industry, the leather
industry and so many other industries

The ingenuity of our scientists has
found out a very powerful anti-ox-
dant from one of the raw materials,—
1 have them here before me; here are
the seeds—which is found in plenty
in the wilds in the State of Ké&rala.
The report says that this tree 3 very
common in all the hills in Malabar
and it 15 growing wild So, this ia
not some material which we have to
pay for. We can just pick it up
Here, the scientists say that it is all

toxicity 1 have perused all the
records available in all the libraries
here on this subject, and 1 do not And
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The Minister also said that even
though considerable quantities of
vegetable oils and fats get rancid,
they were consumed in ndustry.
Which is-the industry which con-
sumes rancid ghee in this country?
I do not know of any. Then, again,
industries cannot consume rancid oil
and rancid fats at all, because they
also such require as much consistency
as any other. Keeping of quality is
very necessary. What is more, as we
know, this o1l and the fat have very
httle of vitamin content in our intake
of food. When the oil or fat gets
rancid, what you find is that there is
an immediate deterioration of the
vitamin content.

As you know, coming from the
State which has the maximum per
capita consumption of milk and milk
products, most of the villagers take
rancid ghee In U.P. for example, 1
found while going through a pamphlet
that there are about 2 to 3 million
people suffering from night blindness,
ubviously because of the wvitamun A
deficiency 1n their food.

Thus 15 a matter of vital importance.
There are so many reports before me
from which I can show that the use
of rancid oils 1s not merely injurious
to human beings but 1s dungerous
Laboratory tests by eminent scien-
tists have shown that this can create
ntestinal cancer. Rats grown on this
were seen to develop humped backs.
It affects generations Vitalty can
be injured and progeny can be affect-
ed This is not a very small matter
in a country like ours, where even
the lLittle vitamin we get 15 being
taken away because the o1l or fat can-
not be stored properly.

When two of our scientists find out
that there is a very cheap indigenous
material from which an anti-oxidant
could be developed, the Government

Tecommended. 1 want

report been published? Has it
by soy other competnt
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laboratory outside our country? If .
so, what is the toxicity? 1 shall be
very glad to read the material which
he gives me.

1 was going through the report of
one of the most authoritative treatiges
on this subject. 1 find that from the
British Institute. It 1s a big mono-
graph by Dr. C H. Lee, published by
the Department of Scientific and
Industrial Reseaich, UK He also
says that industrial oils and fat pro-
ducts cannot be allowed to go rancid.
Subsequently, in other monographs or
treatises I find this particular article
being referred to as authoritative both
n our country and 1n other countries.

If the hon Minster chooses to read
*—unfoitunately, I do not have with
me my copy here in Delhi, 1 can pass
1t on to him—he will sce how dan-
geraus at as, particularly to our peo-
ple, to take ranad oils

HHere 1 want the hon Mimster to
te)) me why 1t 15 that 1t has not been
pussible to think of ways and means
to develop and manufacture the anti-
vxidant in this countiy to our require-
ments  Yesterday, my hon. friend.
Shr: Manubhar Shah, had promised
me to give some idca of the total
mports, but unfortunately, he has
lc1t Delh: without do:ng so. I beheve
that the imports will be anywhere
about Rs 50 lakhs a yesr Govern-
ment say that forcign cxchange is in
crists - Why 1s 1t that we still have
to 1mport this?

I find that this work started in 1948.
Two or three scientists were at it.
The pamphlet, to which 1 referred,
was published last December, before
Government admtted the foreign
exchange crisis. But what has been
done? 1 ask Government whether
they have given any financial grants
to any University to fur.her the
research and evolve processes by
which thuis can be commercially
extracted. When we get a tree
growing in abundance, in a wild state,
in a particular region and when the
material which is of vital importance
for our country has been isolated
frem that, which after isolation esm-
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pares with the best imported material,
and when we want that material here
for a variety of industries, each of
them as important as the other, I say
Government should not sit so smug
on this matter. They should take
immediately steps to see that the ful-
lest exploitation of the seeds of Myris-
tica malabarica is started forthwith,
and the scientists who have found out
this valuable material, which is likely
to save foreign exchange to the tune
of.crores of rupees in the near future,
should be encouraged to continue
their work.

1 do not want to give further details,
but before I close, I would like the
hon. Minister to specify the reasons
why this has not bcen done. Is
1t because the raw material 1s
found in plenty only in Kerala?
I would also ask him whether he
would consider favourably my sugges-
tion that the present University of
Kerala should be given special funds
to prosecute further research on it
There are other specics of the same
genus which have other anti-oxidants
Government should try to utilise the
plant products to the fullest extent in
order to save our dependence on im-
ported material which our scientists
are competent here to find and solve
for us.

Mr. Chairmman: How much time
would the hon. Minister take”

The Minister of Co-operation (Dr.
P. 8. Deshmukh): Five to seven
minutes will do.

Shri Kodiyan (Quilon-Reserved—
Sch. Castes): I want to ask only two
questions What is the total require-
ment of anti-oxidants and how much
of the requirecment is imported by
foreign firms like the Imperial Che-
mical Industries? The Second ques-
tion is whether any anti-oxidant is
now manufactured in India and if so,
what is the quantity?

Shyl Easwara Iyer (Trivendrum):
1 have only cne question to ask in
respect of this anti-oxidant on the
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question of incidence. Has the incis
dence of toxicity examined and if s¢
what is the result of that examina-
tion?

Dr. P. 8. Deshmukh: I am thank-
ful to my hon. Iriend for taking so
much interest in this particular sub-
ject. The answers which he has sum-
marised were given to questions which
were asked in the House. They had
been addressed to the Ministry of
Food and Agriculture. As my hon.
friend has pointed out, there are vari-
ous uses which this oil can be put to.
He has deflned them as edible and
non-edible oils.

So far as non-edible oils are con-
cerned, the Food and Agriculture
Munistry has very lhttle to do with
because they are used for industrial
PUrposes. Therefore, any exploita-
tion of even this eas:ly available mate-
rial would have reference to other
organisations than the Food and Agri-
culture Ministry. The reples were
given from the pomnt of view of the
Ministry of Food and Agriculture.
Naturally, they lumited themselves to
the use of these materials so far as
edible oils were concerned.

It 1s qQuite competent for my friend
to ask what the Government has done
so far as all the uses are concerned,
He 1s also entitled to ask how far we
are in a position to exploit the mate-
rial which is available. 1 can forth-
with say that because it is available
m Kerala, there 1s no prejudice aganst
it. Not only that. We would rather
be Inclined to pay a little more atten-
tion because there are very live repre-
sentatives of Kerala here who will not
allow us to neglect anything which is
of particular advantage to Kerala.

1 may also incidentally point out
that 1f the University were to take up
any scheme which could come under
the purview of the work done by the
ICAR, it will get a hundred per cent
grant provided the scheme is accept-
able and "the ressarch scheme is &p-
pmedbym!ndlnmdldhl*
cultural Rasserch.
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‘We have now evolved a system of
hundred per cent. grants. Formerly,
it used to be a sort of a matching
grant—fifty per cent. from the Uni-
versity or State Government and fitty
per cent. from us. But that restriction
has now been removed in the case of
Universities and even private insti-
tutions. So, there would be no em-
bargo on any proposal coming from
Kerala or the University We will
very much welcome it provided it is
acceptable to the ICAR—I mean the
research scheme which he wants the
University to take up and which per-
haps would be submitted to the Min-
1stry of Food and Agriculture.

So far as the other aspects and uses
of this material arec concerned—non-
edible oils—I am afraid it lies outside
the purview of the Ministry of Food
and Agriculture These questions
were addressed to the Ministry of
Food and Agriculture We have given
whatever mnformation we had The
conclusion has been made known to
the hon. Member that it could not be
recommended for edible oils because
of its high toxicity which was found
to develop

My hon. friend asked me what were
the trials that we conducled So far
as I know, the preliminary trials alone
indicated the unsuitability of this
material as anti-oxidant, 1in the case
of vegetable oils. I have not got the
detailed information, but I am sure
it must have been tried on some suit-
able animals I do not think my hon.
friend 18 quarrelling with this, because
he only wanted to know the details on
which the conclusion tiz, that this
develops toxicity, was based.

Apart from this, it has to be borne
in mind also that it this anti-oxidant
1s to be used the chemical which is
manufactured must be of a very high
purity. Therefore, it naturally follows
that although we have lot of raw
material we will have to develop suffi-
cient technique to manufacture it in
such a condition that we will be able
to reach a high standard which has
been reached in other countrics from

where we fmport it.
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1 made enquiries about the wvalue
of imports even just now, a few
minutes ago, but it was not possible
for anybody to give us even approxi-
mately the value of the imports. But
I do not imagme it will be much,
because the quantity used of this
material 1s rather small as can be
seen from a notification issued by the
Health Ministry. In most cases whe-
rever it is permissible to use it the
use 1s 0.01 per cent. to about 0.05 per
rent,

Secondly, most of the oils, especially
edible oils and ghee, are consumed
before they become rancid. That is
also another factor. 1 have not got
the figures, and we have plainly told
the hon. Member also that we do not
possess any figures to show what
quantity of ghee or edible oils really
get rancid.

At the same time, we want fo dis-
courage the use of any of these
because we know it 1s harmful. There-
fore, from all these facts 1t appears
that even if we are importing at the
present time and the ICI have got the
monopoly. the expenditure is small
and the foreign exchange involved is
not likely to be so large. But I do
not want to put forward that as an
excuse for not exploiting the raw
material and trying to manufacture
the anti-oxidant

We arc obliged to the hon. Member
for drawing our attention to this.
There are various other agencies con-
cerned, the Scientific Research Orga-
nisation, the Chem.cal Laboratories
and so on. and we will certainly try
to sec how best we can utilise this
raw material which is easily avail-
able, and then try to minimise our
imports in this matter

But the Food and Agriculture Min-
1stry. unfortunately cannot take upon
itsclf the responsibility of doing all
these things. Our sphere of activity
1s bound to be limited to the edible
oils only Non-edible oils fall in the
category of industrial oils, and it
would be the Ministry of Commerce
and Industry and the Council of
Scientific Research who will have to
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deal with 1t I am sure the pointed
attention which my hon friend has
drawn to this matter will probably
awaken them to the necessity of doing
more work in this field So far as
the Food and Agriculture Ministry 1s
concerned, we have not felt any great
need of going any further, but even
s0, I would like to say that if there
ale any other aspects <o far as the
use of edible o1l 1s concerned and pre-
vention of theu getting rancid 1s con-
cerned, we will certainly look into it
and 1 hope this assurance will satisfy
mv hon friend

Mr. Chairman: It appears there
are certain edible oils which aie also
non-edible oils ard there are certam
non-edible oils which ate also edible
otls Foi ins'ance, castor oil 1v both
edible and non-cdible and some other
ined:ble o1l are used v way of
medicine Thus thev come within
the scope of cdiblc ails  Anvhow ther
are within the purview of at least the
Indian Council of Agricultural Re-
search of which the hon Ministet is
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the President So, the matter ia quite
important and I expect that the sug-
gestion made by the hon Member will
be taken mto consideration and that
the hon Minister will see that the
material mentioned 1s fully experi-
mented with and if proper, exploited
for rational purposes

Shri V. P. Nayar: I only wanted to
1ase this discussion because I thought
that the prices of vegetable o1l were
the concern of the Mimstry of Agri-
culture My contention was that ofls
get rancid and the cultivators do not
get prices also  If something could
be devised by which the oils will neg
get 1ancad then 1t comes within thae
purview of his Mmustry But I am
very much satisfied with the hon.
Minister’s assurance

Mr. Chairman: The House stands
adjourned t1ll 110 A M tomorrow.
18 26 hrs,

The Lok Subha then adjourned il
Eleven of the Clock on Saturday, the
21st December, 1957





